31.01.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

31.01.2018
COURT NO.3
(DIVISION BENCH-IT)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K. CHAWLA

AT 2.15 P.M

1. W.P.(C) 10623/2017 P.P. BUILDWELL PRIVATE DAYAN KRISHNAN, GAUTAM NARAYAN
CM APPL. 43509-11/2017 LIMITED (CONSORTIUM) R.A. IYER, AAKASHI LODHA

VS. DELHI METRO RAIL MAHAMAYA CHATTERJEE, SANJEEVI,

CORPORATION AND ORS. SUDHIR NANDRAJOG, SANJAY KUMAR

RAJIV BANSAL, NAVEEN KUMAR RAHEJA

COURT NO. 34
HON'BLE MR.JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 2.15 PM

1.LPA 479/2013 SUNIL KUMAR & ANR

CM.NO.10527/2013 VS DELHI DEVELOPMENT AUTHORITY THROUGH:
CM.NO.10528/2013 VICE CHAIRMAN

CM.NO.20751/2013

2.LPA 481/2013 DHARAMBIR SINGH SAINI AND ANR
CM.NO.10532/2013 VS DELHI DEVELOPMENT AUTHORITY
CM.NO.10533/2013

3.LPA 482/2013 JAI CHAND AND ANR
CM.NO.10535/2013 VS DELHI DEVELOPMENT AUTHORITY
CM.NO.10536/2013

4 .LPA 483/2013 PRITAM SINGH SAINI AND ANR
CM.NO.10538/2013 VS DELHI DEVELOPMENT AUTHORITY
CM.NO.10539/2013

5.LPA 484/2013 HARI CHAND SAINI & ANR
CM.NO.10541/2013 VS DELHI DEVELOPMENT AUTHORITY
CM.NO.10542/2013

6.LPA 485/2013 RAKESH KUMAR SAINI AND ANR
CM.NO.10544/2013 VS DELHI DEVELOPMENT AUTHORITY
CM.NO.10545/2013
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7 LPA 488/2013
CM.NO.10557/2013
CM.NO.10558/2013

8.LPA 489/2013
CM.NO.10560/2013
CM.NO.10561/2013
CM.NO.10562/2013

9. LPA 490/2013
CM.NO.10563/2013
CM.NO.10564/2013

10. LPA 491/2013
CM.NO.10566/2013
CM.NO.10567/2013

11.LPA 492/2013
CM.NO.10569/2013
CM.NO.10570/2013

12.LPA 555/2013
CM.NO.11893/2013

13.LPA 558/2013
CM.NO.11897/2013
CM.NO 11898/2013

14.LPA 559/2013
CM.NO.11919/2013
CM.NO.11920/2013

15.LPA 560/2013
CM.NO.11921/2013
CM.NO.11922/2013

16. LPA 561/2013
CM.NO.11923/2013

17. LPA 132/2016
CM.NO.7344/2016
CM.NO.7345/2016

18. LPA 200/2015

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

RAJINDER SAINI AND ANR
VS DELHI DEVELOPMENT AUTHORITY

MOOL CHAND AND ANR
VS DELHI DEVELOPMENT AUTHORITY

JYOTI SAINI AND ANR
VS DELHI DEVELOPMENT AUTHORITY

HARI CHAND SAINI & ANR
VS DELHI DEVELOPMENT AUTHORITY

KRISHAN KUMAR SHARMA & ANR
VS DELHI DEVELOPMENT AUTHORITY

RAM PRATAP & ANR
VS DELHI DEVELOPMENT AUTHORITY

RAMU & ANR
VS DELHI DEVELOPMENT AUTHORITY

RAJESH KUMAR & ANR
VS DELHI DEVELOPMENT AUTHORITY

OM PRAKASH & ANR
VS DELHI DEVELOPMENT AUTHORITY

SANJAY AGGARWAL & ANR
VS DELHI DEVELOPMENT AUTHORITY

FAQIR CHAND (SINCE DECEASED)THR HIS LEGAL HEIR
MUKESH KUMAR & ANR
VS DELHI DEVELOPMENT AUTHORITY

LILA RAM
VS ESTATE OFFICER -II DDA & ANR
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19.

20.

21.

22.

23.

24.

25.

26.

217.

28.

29.

30.

LPA 75/2017
CM.NO.3683/2017
CM.NO.3684/2017

LPA 668/2016
CM.NO.44900/2016
CM.NO.44902/2016

LPA 4/2017

CM.NO.56/2017
CM.NO.57/2017
CM.NO.58/2017

LPA 669/2016
CM.NO.44910/2016
CM.NO.44912/2016

W.P. (C)5041/2016
CM.NO.10061/2014
CM.NO.10062/2014
CM.NO.10063/2014

W.P. (C)5790/2014

W.P. (C)5805/2016

W.P. (C)5806/2016

W.P.(C) 5808/2016

LPA.2/2017

CM.NO.35/2017
CM.NO.36/2017
CM.NO.37/2017

LPA 3/2017

CM.NO.53/2017
CM.NO.54/2017
CM.NO.55/2017

LPA 5/2017

CM.NO.62/2017
CM.NO.63/2017
CM.NO.64/2017

J-3 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

RAMESH CHAND SAINI & ANR
VS DELHI DEVELOPMENT AUTHORITY

NATHU SINGH & ANR
VS DELHI DEVELOPMENT AUTHORITY

DINESH KUMAR & ANR
VS DELHI DEVELOPMENT AUTHORITY

MAHESH KUMAR & ANR
VS DELHI DEVELOPMENT AUTHORITY

RAJESH KUMAR & ANR
VS DELHI DEVELOPMENT AUTHORITY

CHHOTE LAL
THE DELHI DEVELOPMENT AUTHORITY & ORS

TARA CHAND
VS DELHI DEVELOPMENT AUTHORITY

NATHU RAM & ORS.
VS DELHI DEVELOPMENT AUTHORITY

KISHAN LAL
VS DELHI DEVELOPMENT AUTHORITY & ORS

RAJ PAL
VS DDA

BUDH RAM
VS DELHI DEVELOPMENT AUTHORITY

GIAS RAM & ORS
VS DELHI DEVELOPMENT AUTHORITY
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31.

32.

33.

34

35.

36.

37.

38.

39.

LPA 7/2017

CM.NO.69/2017
CM.NO.70/2017
CM.NO.71/2017

LPA 8/2017

CM.NO.75/2017
CM.NO.76/2017
CM.NO.77/2017

LPA 10/2017

CM.NO.81/2017
CM.NO.82/2017
CM.NO.83/2017

LPA 11/2017

CM.NO.84/2017
CM.NO 85/2017
CM.NO.86/2017

LPA 12/2017

CM.NO.146/2017
CM.NO.147/2017
CM.NO.148/2017

LPA 65/2017

CM NO. 3159/2017
CM NO. 3161/2017
CM NO. 3162/2017

LPA 68/2017

CM NO. 3383/2017
CM NO. 3385/2017
CM NO. 3386/2017

LPA 70/2017

CM NO. 3389/2017
CM NO. 3391/2017
CM NO. 3392/2017

LPA 71/2017

CM NO. 3393/2017
CM NO. 3395/2017
CM NO. 3396/2017

J-4  PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

LAXMI NARAYAN
VS DDA

KAILASH CHAND
VS DELHI DEVELOPMENT AUTHORITY

SANJEEV CHAUHAN
VS DDA

CHHATAR SINGH
VS DDA

RAM SINGH SAINI & ANR
VS DELHI DEVELOPMENT AUTHORITY

RAM BHOOLI
VS. DELHI DEVELOPMENT AUTHORITY

CHIDDA RAM
VS. DELHI DEVELOPMENT AUTHORITY

MOHAN LAL
VS. DELHI DEVELOPMENT AUTHORITY

JAIPAL SINGH DECESED THR LR
VS .DDA
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40.

41.

LPA 72/2017

CM NO. 3397/2017
CM NO. 3399/2017
CM NO. 3400/2017

LPA 73/2017

CM NO. 3401/2017
CM NO. 3403/2017
CM NO. 3404/2017

.CRL.A.1275/2013

.CRL.A.1406/2013

.CRL.A.204/2014

.CRL.A.415/2014

.CRL.A.1458/2012

.CRL.A.42/2013

CRL M.A.8419/2016

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

DINESH CHAND
VS.DELHI DEVELOPMENT AUTHORITY

ANOOP SINGH
VS.DDA

COURT NO. 34

(DIVISION BENCH-VII)

HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S. TEJI

RAVINDER @BINDA R.M.TUFAIL, FAROOQ CHAUDHARY
VS STATE ASTHA ,AASHAA TIWARI
JITENDER SINGH

KAMAL SAXENA K.SINGHAL, SANA,AASHAA TIWARI
VS STATE JITENDER SINGH

BUNTY PRAVEEN AGRAWAL,AASHAA TIWARI
VS STATE OF NCT OF DELHI JITENDER SINGH

& ANR

BIRJESH @ BIRJU PUNEET VARSHNEY,AASHAA TIWARI
VS STATE JITENDER SINGH

COURT NO. 36
HON'BLE MS. JUSTICE INDERMEET KAUR

PRIYA HARSHVARDHAN KULWANT SAROOP,NEELAM SHARMA
VS STATE NCT OF DELHI

RAKESH SINGH @ HARKESH_SINGH KULWANT SAROOP,NEELAM SHARMA
VS STATE NCT OF DELHI
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AT 2.15 P.M

1. W.P.

(C) 6945/2012

AT 2.15 P.M

1. RFA

CRL.

2. RFA

3. RFA

4. RFA

5. RFA

6. RFA

7. RFA

8. RFA

158/2007
M.A 1993/2015

2/2016

297/2015

299/2015

300/2015

301/2015

340/2015

342/2015

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 14
HON'BLE MR. JUSTICE VIBHU BAKHRU

HARBHAJAN SINGH BAGGA
VS. LIFE INSURANCE CORPORATION
OF INDIA AND ORS.

COURT NO. 27
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

SAGARI DHANDA
V.C. MITTAL
SUHANI DHINGRA

VEENA SHARMA

VS.

RAMAN MONGA & ANR.

AJANTA RAJ PROTEINS

PVT.

VSs.

LTD.

M/S
VSs.

M/S
VS.

M/s
vs.

M/S
VSs.

M/S
VSs.

M/s
Vs.

LTD. & ANR.
HIMANSHU FOOD PVT.

ICICI BANK LIMITED
KAMINI SHARMA & ANR

ICICI BANK LIMITED
KAPIL DEV SHARMA

ICICI BANK LIMITED
GURDEV SINGH

ICICI BANK LIMITED
VINOD

ICICI BANK LIMITED
SUNIL SHARMA

ICICI BANK LIMITED
SURBHI GUPTA

D.K. RUSTAGI, MAYANK RUSTAGI
APPELLANT IN PERSON
SANDEEP KHURANA, MOHIT GUPTA

DIVIJ SONI,

V.N. CHATURVEDI,

PUNIT

PUNIT

PUNIT

PUNIT

PUNIT

PUNIT

. BHALLA,

. BHALLA,

. BHALIA,

. BHALIA,

. BHALLA,

. BHALIA,

SEEMAB ALI FATIMA

SHALABH GUPTA

CHETNA,

CHETNA,

CHETNA,

CHETNA,

CHETNA,

CHETNA,

BHALLA

BHALLA

BHALLA

BHALLA

BHALLA

BHALLA
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COURT NO. 20

HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 10.30 A.M

1. oMP (coMM) 10/2018 THE NATIONAL HIGHWAYS
AUTHORITY OF INDIA
VS. AFCONS-APIL JOINT
VENTURE

HIGH COURT OF DELHI
30TH JANUARY,2018
111171117

PINKY ANAND, ROHIT JAIN
SUMIT, MADHU, S. MEHRA
SANDEEP SETHI, MANU SESHADRI
ISHAN BISHT, TANMAY NANDI

REGISTRAR (LISTING)
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17.

AT 2.15 P.M.

O.M.P. (EFA) (COMM.) 6/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

DAIICHI SANKYO COMPANY GOPAL SUBRAMANIUM, ARVIND NIGAM
LIMITED ARUN KATHPALIA, AMIT MISHRA, MOHIT
Vs. MALVINDER MOHAN SINGH SINGH, HIMA LAWRENCE, AKSHAY PURI
AND ORS. ABHIJEET SINHA, KESHAV RAYCHAUDHURI

ROHAN JAITLEY, ADITYA SHANKAR, MIKHIL
SHARDA, JAYVARDHAN SINGH, SHIVAM
PANDEY, SAMRIDHI HOTA

SAMAKSH GOYAL, HARISH N.SALVE,
ANURADHA DUTT, FERESHTE

D.SETHNA, VIJAYLAKSHMI MENON, EKTA
KAPIL, NEEHARIKA AGGARWAL, AKANSHSA
BANERJEE, ANIRUDH BAKHRU, SANDEEP
SETHI, SIDDHARTH AGGARWAL, ROHIT
CHAUDHARY, PREETI KOHLI, NEERAJ KISHAN
KAUL, VARUN MISHRA, RAJEEV NAYYAR
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